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SHRI SATYASADHAN CHAKRA-
BORTY: Sirhet, Minister was very 
sweet in his reply .. (Interruptions) 

I 

MR. CHA1RMAN: Y.ou cannot be 
pl'rmitted. Kindl y listen to me. I am 
bound by rules ..... . 

(Interruptions)- -

**Not recorded. 

We abide by the rules. Under some 
other circumstances you may speak but 
not now •..... 

(Interruptions) --

No further discussion on this. We 
will take up mat ters under Rule 377. 

MATTERS UNDER RULE 377 

(i) Need to Broadca t Sansad Samiksha 
in Hindi and Engli h on T.V. through 
National Programme 
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(ii) Measures to control the pest. known 
as, JA V' affecting Rabi J:sddy Crop jn 
Orissa 

SHRI BRAJMOHAN MOHANTY 
(Puri): This year again the Rabi paddy 
crop in Orissa was extensively damaged 
on account of being affected by pest, 
which is being calted JAV. Pesticide 
and used were completely ineffective. Past 
experience also indicates that the pesti-
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cide is ineffective to destroy that variety 
of insect. The Government of India 
should take immediate steps to investigate 
and examine the matter why such wide-
spread areas were affected and why the 
pesticide was ound as ineffective. 

This is a very serious matter which 
needs immediate attention of the Agricul-
ture Ministry. 

(iii) Need to improve the working of Sir 
Sunderlal Ho pital, Banaras 
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(iv) Non Payment of compensation for 

agricultural land and other properties 
acquired for establi hing certain 
projects 

SHRI RAM PYARE PANIKA 
(Robertsganj): Due to non-payment .r 
compensation of agricultural land and 
other properties, the cultivators are suffer-
ing a lot in the district of Mirzapur. 
So many industries and power houses. 
are being established in the district, but 
it is very unfortunate that in spite of the 
assurances given by the concerned 
management and the authorities, the 
compensation is not being paid in time. 
The displaced persons are Dot being reha-
bilitated and given jobs in the projects. 
The projects are (1) the Super Thermal 
Power Station, Sha.kti Nagar and (2) the 
Rihand (Central Sector). There are some 
other projects in this district in which 


